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Subsidy on Food

#287. SHRI MANAS RANJAN BHUNIA: Will the Minister of CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether Government has been giving subsidy on food to the different

States;

(by if so, the amount of subsidies on food for the year 2017-18, 2018-19,
2019-20 till May, 2019; and

(c) the amount of subsidies given to Uttar Pradesh, Bihar, Rajasthan, Madhya
Pradesh and West Bengal during the above periods?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION (SHRI DANVE RAOSAHEB DADARAQ): (a) to (¢) A
Statement is laid on the Table of the House.

Sttement

(a) and (b) Food Subsidy is given by the Department of Food and Public
Distribution to the Food Corporation of India (FCI) and directly to States in case of
Decentralized Procurement (DCP) States on the basis of quantity of foodgrains procured
and distributed under National Food Security Act (NFSA) and Other Welfare Scheme
(OWS).

Details of food subsidy released to FCI and DCP States in 2017-18, 2018-19 and
2019-20 (till May, 2019) are as under:

TTransliteration in Urdu Script.
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(X in crore)

Year Food Subsidy Released

FCI DCP States Total
2017-18 101981.69 38000.00 139981.69
2018-19 140098.00 31029.485 171127485
2019-20 As on 67000.00 10311.15 77311.15

31st May, 2019

This includes NSSE lean of 40,000 crore and T 70,000 crore to FCI in 2017-18 and
2018-19 respectively.

(¢) Bihar, Madhya Pradesh, and West Bengal are DCP States and as such
theses States receive food subsidy directly from Government of India. Uttar Pradesh
and Rajasthan are non DCP States and so these States lift foodgrains from FCI at
Central Issue Price (CIP) for distribution under NFSA and Other Welfare Schemes
(OWS). DCP States also lift foodgrains, if required, from FCI to supplement their
requirement for NFSA and OWS at CIP

Details of food subsidy released to DCP States viz; Bihar, Madhva Pradesh and
West Bengal during 2017, 2018-19 and 2019-20 (till May, 2019) are as under:

(in T crore)

State 2017-18 2018-19 2019-20ull
May, 2019
Bihar 453511 2291.68 17525
Madhya Pradesh 811323 6026.97 RN167
West Bengal 204230 3279.69 181326

SHRI MANAS RANJAN BHUNIA: Sir, the Government of India has been providing
subsidy for food to States under different categories, number one, Decentralized
Procurement States and direct subsidy benefit to the different States, including, Uttar
Pradesh and others through FCI and other agencies. Sir, it appears from the statement
that there 1s huge difference in subsidy amount released in the year 2017-18, 2018-19
and 2019-20 tll May, including my State of West Bengal where 1t is also varying from
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2017-18 to 2018-19; and | am not taking into account the current year up to May. My
question to the hon. Minister 1s: What are the reasons for difference in allocating

subsidy to the States in different years?
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SHRI MANAS RANJAN BHUNIA: Sir, we all know that the State of West Bengal
has suffered the problem of Left Wing Extremism for long years, but our Government,
headed by Madam Mamata Banerjee, has contained it and Left Wing Extremism has
been reduced to very low levels. For that reason, our State is providing a special

package. ..
MR. DEPUTY CHAIRMAN: Please put your question.

SHRI MANAS RANJAN BHUNIA: Sir, I am putting the question. This 1s our

august House and [ wish to seek certain answers from the hon. Minister.
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SHRI MANAS RANIJAN BHUNIA: Sir, where States have got problems of Left
Wing Hxtremism and other problems, the State Governments are providing subsidy on
food over and above the provisions made under the national Food Security Act. What
18 the Government's stand as far as the Government of West Bengal 1s concerned?

Would they grant extra subsidy to our State?
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SHRI MANAS RANIJAN BHUNIA: Sir, this is very important. Let him speak.
MR. DEPUY CHAIRMAN: All questions are important.
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DR. AMEE YAINIK: Sir, I want to ask, through you, to the hon. Minister one
question. Does the Ministry have any concrete plan to deal with food losses and food
waste? You have mentioned that food subsidy is given by the Department of Food and
Public Distribution to the Food Corporation of India. Is there any plan to address the
hunger by using some changing strategies or by using technologies because there is
a lot of food waste and food loss in the system of public distribution? Is there any

concrete immediate plan to deal with this issue?
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Installation of upgraded integrated security system at railway stations
*288. SHRI RANJIB BISWAL: Will the Minister of RAILWAY'S be pleased to state:
{a) the number, of sensitive railway stations in the country, as on date;

{by whether Government has received complaints of inadequate security to the
passengers on such I railway stations during each of the last three years and the

current year, if so, the details thereof;

{c) whether Government has installed the upgraded Integrated Security System
(ISS) on such railway stations to provide adequate security to the passengers, if so,

the details thereof, and

{dy the other corrective steps taken by Government in this direction?



